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(7) 3 MAX·lII exchanges will be con-
verted into MAX·II 
Implementation of above pro-
gramme depends on ava liability 
of equipment/line stores lmd 
departmental building. 

(c) No sep:lrate funds have been pro. 
vided nor any estimate sanctioned yet for 
erection of telephone wires/pole from 
Raya.~adn to Gunupur via Andbra 
Pradesh. 

(d) Does not arise. 

(e) Proposals stand sanctioned for con .. 
nec\ing Block Heudquarters at Ramana-
guda with its sub-divisional headquarters 
Ounupur ~nd Bandhugaon BIDck Head-
Quarter 10 sub·divisional headquarters 
Ra)agaou durillg 19R5-86. No srparat(~ 
funds are required. 

Modfrni~tion of Telephone Services 

4829. SHR ( LAKSH MAN MALL! CK : 
Will the Minister of COMMUNICATIONS 
be pleased to state: 

(jj) whether Government have taken 
active steps to modernise the telephone 
services jn the countlY ; 

(b) whether thel c have been made 
experiments induding the eventual intro-
duction of push button telephone (PBT~) 
in plnce of the existing instruments; 
tlnd 

(c) if so, whether Government are 
considering to buy indigenously manufac. 
tured ele ctronic diallcrs to fit into the 
instruments for PBTS to be manufactured 
by the State.owned Indian Tdephone 
Industries 7 

THE MINISTER OF STATE OF THE 
MiNISTRY OF COMMUNICATIONS· 
(SHRl RAM NIWAS MIRDHA) : (a) Yes,' 
Sir. 

(b) The propasa} is to introduce elec" 
tronic push button telephones in place of 
existing dectro-mcchanicld instruments. 

(c) {ndilcOOutly manufactured and 
. type ap,10ved electronic "iaHer,s are per .. 

mUted to be connected as att.chmoats to 
existing telephones. Fitting them into the 
instruments manufactured by Jndian Tele-
phone industries is not envisased. 

Applications for Registration of 
Drugs CapacIty 

4830. SHRI JAGANNATH PA".., 
NAIK : WiJJ the Minister of CHEMICALs 
AND FERTILIZERS be pleased to 
state: 

(a) the number of app!ications for 
registration of drug items received during 
1982·83 and 1983.84 ; 

(b) the detail!; concern\ng capaeit,y 
applied for, capacity granted, names of the 
companies, nnmes of the items and the 
reasons for rcduf.'tion in C;J pacitics, jf any; 
and 

(c) the details regarding the rejected 
cases and (ho':c npplOvcd wifh reduced 
capacity, nameS of the companies and -
Hems? 

THE MINISTER OF CHEMICALS 
AND FBRTI~IZERS AND INDUSTRY 
AND COMPANY AFFAIR~ (SHIH 
VEERENDRA PATIL) : ~a) to (c) During 
the years 1983 and 1984 a total nnmber 
of 412 applications for DGTD R.egistra-
tion were received. Out of these 197 
registrations for the manufacture of Drugs 
and Pharmaceuticals were issued in 1983 
and 1984. 21S applications for registra. 
tion were rejected/closed in 1983 and 1984 
viz, name and address of undertakin,s, 
items of manufacture~ capacity and loca-
tions in respect of reli,istration issued are 
being published regularly by the India 
Investment Centre in their monthly news 
letter. Copies of this publication are availa-
ble in the Parliament Library. 

Opening of Post OIIces in Gram 
Pandaayat Villages 

4831, PROF. NARAIN CHAND 
PARASHAR : Wilt the Ministor of COM· 
MUNICATIONS be plea.se<} to iUite; . 

(a) .the definition of the 'Qra~ f Pan .. 
i:hayat ViUales" •• a40ptcd by 'iie ~l , , ''''''ill-




